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ACQUISITIOI' OF LAI'D FOR REFUGEES 
IN ASSAM 

5095. SHRIMATI JYOTSNA 
CHANDA: Will the Minister of LA
BOUR AND REHABILITATION be 
pleased to state: 

(a) the number of refugee colonies 
established in Assam since the year 
1950 in each district; 

(b) the amount advanced to the Dis
trict authorities as acquisition cost of 
land for the refugee colonies; 

(cl whether it is a fact that land 
requisitioned in Nowgong District is 
now declared to be khas lands; and 

(dl whether it is also a fact that 
eviction notices have been issued 
against the refugees settled under Gov
ernment auspices after requisition of 
grant lands of Shalna and Sarisbari 
Tea Estates and also to several other 
refugees settled in such Government 
colonies? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF LABOUR. 
EMPLOYMENT AND REHABILI
T A TION (SHRI D. R. CHA VAN): 
(al A statement is laid on the Table 
of the House. [Placed in Library. See 
No. LT-1835/68J. 

(b) to (d): The information is being 
collected from the Government of As
sam and will be laid on the Table of 
the Sabha. 




